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carTRAL administrative tribunal> JABAlgUR BENCH. JABAlfUR

O.A. NO. 544/1998

Veerendra Singh Rajput, s/o.
Shri D.S, Rajput, Aged about 33
years, occupation - Telecom
Technical Assistant, Telephcxie
Centre, Jhabua, r/o. Telecom
Centre, Jhabua. Applicant

Versus

1. union of India, Through -
The secretary. Department of
Telecomnninication, Govt. of
India, New Delhi.

2. The Chief General Manager,
M.P. Telecom Circle, Bhqpal-15. <

3. The Telecom District Manager,
^atl am •

4. Shri Jagdish Solianki, Telecom
;  Technical Assistant, C/o. District
I ^hager, TelecoitHnunicaticxi, Ratlam. ... Respond^ts

Counsel :

None for the applicant.
Shri s.C. Sharma for the respondents.

Cor am :

Hon'ble Shri Justice N.N. Singh - Vice Chairman.
Hon'ble Shri R.K. Upadhyaya - Member (Acknnv.).

ORDER (oral)
(Passed on this tne 13th day of February 2003)

The relief sought by the applicant was for his

selection for the training of Jr. Telecom officer. In the

reply^the respondents asserted in para 7 of the reply that
on getting the representation of the applicant his case was

put up to rPC on 18/10/1993 for selection to the course of

TTA^and he was sent for training of TTa with effect from

15/ii/i993. In this view of the matter this OA has become

infructuous and it is accordingly dismissed as infructuous«
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